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ORIG  INAL OPLICATION  No . 	 of 2~0//,,  

_22j, 	W ') e ?/-7171 1_1 Ale Ic 	
-Zj~ 

M414W M -,v 
Applicant(s) 	 Respondent(s) 

3Trcb;W (ZTF~Wl) .  
Eft aTIT 4 Z44qM 

A d vo c at e f o r 	 dvocate for 

Applicant(s) 	 Res.pondent(s) 

trwFt ik ft 	 Al~ ;115 WOT 
Orders of the Tribunal Notes of the Registr  Y 

Dite of Presentation.  

Ni t ion: Date of Re isqati 

Subject: Ack vy~m 
//7 

Date of Posting 

6 ~0 ~ 

7. 5,04 	 C-11 

(5) Mr.O.V.Radhakrishnan 
Mr. C. Ra jendran., SC(;SC' 

Shri.C.Rajqndran,SCGSC appeared for the respon-

dents. 
Heard.-, The application is admitted, 
Respondents shall'file their reply statement 

within four weeks with . a , copyto , the applicant 

who may file rejoinder, if any, within two weeks 

thereafter. 

List before RC for completion of pleadings-on 

29.6,04. 

-M) HPD(AM) 	 K So 

asp 
C~ 

31-1-05. 

- -RC 	 Mr uv aunakrishnan, 

None' for either side*- 	 Post along "with 0 O-A.'3,19/04,.. 

No reply filed.yets Call an 
By Order 

lBoOB.2004, 

.,~Ic ~.O 
29.06.2604 	 31-1-05 

trs 



Notes .of the Registry 	 Orders of the Tribunal . 

16,2,05 (D A 	. C 

1.1) - -Mr,OV Radhakrishnan 
Mr.TPM Ibrahim Khah 4-,- SCG3SC (rep.) 

At the* request, of - the 'counsel of the 
PIC 	 applicant two weeks time is.granted for 

I
filing a rejoinder... List .04C -a 

None for either.side. 

No reply' filed",yet:d Cal I 'or! 

. 28.,09.20 -040 	 X 

asp 	 KVS(JM) . 	 C~ II 

.1. 3.; - 05 	Mr. O.VeRadhAkrisbnan 	 C-1i 

-M6riam Marhai 

Counsel fqr appli ~ ,aft seeks some.ti-me'to 

ile rej oindeil 

	

1\9 	 f 	 Post after two ,  weeks, 

By 'order, 

RC- 
coo*. 

None for either sided 	ry 

No re ly f i l ed - yet,"' ks p 
on 	 AVH.. 	 C I '1,-~Ls,t -'d-ii~n'c'e-,  ca-1-1 	 16i 3, 0 5 

10.11 , 2004. 	 adhakrisihnan 
Mr,TPM I b_r~Lhim Khan. SCGSC 

4 f L 	
C 6u, n,  A e At, the Joint. t O'cMest of t e. 

adjournik4 to. ~ C 
-~S., 09 ,  2004 By otder. 

0 
C. 0911 

asp /V\,o  
J 

. 

~Rc  0 

None-for applicants'. 
f4r,Sasi C*K. represented Mr.-
TPM Ibrahim Khan,SCGSC. 
Reply-is on -record ,and copy 
has been given to other-side 
on 30 S~ . 04 4  Rejoinder thereto 
if filed by 25.'11.04 be taken 
dn 'record andtthereafter-list 
before the $B for final hearing. 

10.11.04 

t d for A,  (XrC  I  

0/3 . 3tV0 C, 	dos& 
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18-4-2005 	 C-II 

(11) Mr OV Radha)xishnan (r6p) 
Mr TPM Ibrahim Khan, SCGSC*(rep) 

ele~ 

11157 

This matter pertains to DA, DCRG, etc. 
and hence the same may be posted alo g. with 
other identical matters after vacati ,  

KV5 (JM) 
18-4-2005 

ak 

30.6i 05 	 C-I 

(19) Mr. .O.V Radhakrishnan.sr. (rep.) 
Mr,TPM Ibrahim Khan,SCGSC (rep.Y 

MA  591/05 

The prayer in this MA is for acceptance 

of~ rejoinder, Not 'opposed, 'MA is allowed. Let 

the rejoinder be brought on record,, ~ 	J 

SN(VC) 

asp 

11.8.05 	SN(VC) 	 C-1 

Mr..OV Radhaknshnan,Sr. (rep.) 
Mr.TPM Ibrahim Khan,SCGSC-(rep.) 

Post along with OA 174104 and -
connected cases after two months. 

By orders 

co I 

UZZ 

—16 *IZ&/97/MGIPK-16 CAT/97(256)-3-11-97-25,000. 
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